Annexure-8

Name of the corporate debtor: REDHU FARMS PRIVATE LIMITED ; Date of commencement of CIRP: 30.03.2023; List of creditors as on:17.06.2023

In accordance with Section 25(2) (e) . 1BC ,2016
List of operational creditors (Other than Workmen and Employees and Government Dues)

(Amount n3)

Details of claim received

Details of claim admitted
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j  (pisgen bndia Poyling Beeoding Compuy 11.042023 | 3.51,60.725.00 | 3.51.15.709.00 | Unsecured - -1 No 0.00% - - 45.016.00 . -
Private Limited m
2 R R Singla & Co 06.05.2023 3.42,750.00 3.42.750.00 | Unsecured No 0.00% = = - - -
ﬂ
|
I
ﬁ
3 Advanced Nutrients India Private Limited 08.06.2023 _ 5.89.405.00 5.89.405.00 | Unsecured No 0.00% - - - - -
ﬁ
Total _ 3,60,92,880.00 3,60,47,864.00 - - 0.00% - - 45,016.00 - -
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